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Title: Observation regarding amendments to the Motion of Thanks on the President's Address.

MADAM SPEAKER: Hon. Members, as you are aware, as per established procedure, amendments to the Motion of Thanks
on the President's Address are moved after the Seconder to the motion has concluded his speech. An announcement
regarding moving of amendments is also made at that time.

It has, however, come to notice that all the admitted amendments have not yet been printed and, therefore, are not
circulated to the Members. It is hoped that all the amendments would be printed by tonight and circulated to the Members
at their residences by tomorrow morning.

An announcement in this regard will be made from the Chair tomorrow when the item is taken up for further discussion.
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